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(¢) if so, the steps taken in the
matter?

The Minister of State in the Minis-
wy of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) 48. The
mationality of these foreign tourists is
as foliows:—

British ..
Malaysian ..
American ..
Danish .
Irish .
Dutch .
Nepalese ..
German .
South African .
Chinese ..
(b) No, Sir.

{c) Does not arise,
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Aligarh Muslim University

*291. Shri Yashpal Singh: Will the
Minister of Education be pleased to
state:

(a) whether the promulgation of the

Aligarh Muslim University (Amend-
ment) Ordinance, 1965 and the
amending Bill replacing the Ordin-

ance have contributed to the return
of normalcy in the University cam-
pus; and

{b) when it is proposed to hrml
forward the promised
Bill tp improve the working of lho
University?

The Minister of Education (Shri M,
€. Chagla): (a) Yes, Sir.

(b) A bill incorporating long term
degislative proposals in respe 1 of the
Aligarh Muslim University will be
introduced in Parliament as soon as
possible,

Allocation of Funds for Education

*292. Skri Vishwa Nath Pandey:
Will the Minister of Educatlon be
pleased to refer to the reply given
%0 Starred Question No. 636 on the
¥th September, 1965 and state:

(a) whether Government have con-
sidered the University Grants Com-
mizsion Report for the year 1963-84

comprel
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wherein ¢it has been stated that the
funds allocatad during the Third Plam
period for educetion are not suficiest
to meet the basic needs of the Umi-
versities and colleges; and

(b} if so, Government's reaction
thereto?

The Minister of Education (Shri M
C. Chagla): (a) and (b). Govern-

ment propose to give to the University
Grants Commission grants during the
current year which together with thw
grants made during the first four y e
of the Third Five Year Plan will em~
ceed the original allocation made for
the purpose.

Relationship between Legislators and
the Administration

*293. Shri D. C. Sharma: Will the
Minister of Home Affairs be pleased
to state:

(a) the progress made in the fma-
lization of the draft Code to regulase
the relationship between Members of
Parliament and of State Legislatures
and the Administration; and

(b) when it is likely to be plased
on the Table?

The Minister of State in the Winks-
try of Home Affairs and Minister of
Defence Supplies In the Ministry of
Defence (Shri Hathi): (a) and (b).
The draft Code is still under consl-
deration.

Private Sector Coastal Refinerles

*284. Bhri P. C. Borooah: Will the
Minister of Petroleum and Chemicals
be pleased to refer to the reply givem
to Starred Question No. 652 on  the
15th September, 1965 and state:

{a) the nature, specifications sed
extent of various products to be pre-
duced under the revised productiom
pattern in each of the private sectar
coastal refineries; and

(b) the annua] demand of each of
these products in the country and the
present annual availability of eack
from indigenous sources?

The Minister of Petrolenm and
Chemieals (Shri Humayun Kakir):
(a) and (b). Under Rule $2 of





